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sur,eon on surgery in the Aud Kedi-
ul College, Delhi; 

(b) if so, the broad featuretl 1Ihere-
ot;and 

(c) whethe>.· such operations ue 
performed in India? 

'1'11.0 IIiDtster 01 Health (Dr. SIUhUa 
Na:J'lll'): (a) Yes, Sir. 

(b) Thjs was done to demonstrate 
the use of the automatic BUturing 
machine for the suturing ot hollow 
'riacera like trachea, oesophagus and 
stomach and blood vessels like aorta 
.'c. 

(c) Yea, Sir. 

r 8hri P. K. Chakravertl 

\ 
Shri Bbagwat Jha A.a4: 
Shrl 8hald DarsbaD: 
Shrl Raghunath Sbarh: 

I Shrl Sideshwar Prasad: 

\ 
Shri Ramshekbar Pl'&llld 

Singh: 
Shri P. C. Borooah: 

J Shri A. K. Gopalaa: 
-SSZ'l Shri P. Kunhaa: 

I Sbri DaJi: 
Shri Indrajlt Gupta: 
Shri S. M. Banerjee: 
Shri Rameshwar TaDtia: 
Shri Krislllla Deo Tripatbi: 
Shri Surendra Pal Singh: 
Shri E. Madhusudan Rao: 

lOr. P. Srinivasan: 

Will the Minister ot Health be 
pleased to state: 

(a) whether Government have ask-
ed the States to expand the capacity of 
medical colleges to secure an increase 
ot 3000 doctors every year; 

(b) the pattern ot Central assistance 
to the States fOr the expansion of 
lI'Iedical colleges; and 

(c) whether it is proposed to intro-
duce quarterly examinations for the 
!lnal M.B.B.S course? 

The MbalBter of Bea!tIa (Dr. SuIaUa 
Na,.r): (a) to (e). A atatement ie 
laid on the Table of the Sabha. 

STATBMENT 

In order to meet the shorta.ee of d0c-
tors in the country, all State Govern. 
ments have been reQuested to arrange 
for an increase in the number of ad-
missions in their medical colleges from 
the academic year 1963-64 upto • 
maximum of 200 wherever it can be 
done without 10wel1ing the standard 
of medical education so as to secure 
an overall increase of 3000 admissions 
every year. It has been decided to 
give financial assistance to the Gov-
ernments for increasing the admission 
capacity under this scheme on the fol-
lowing patte=: 

(i) NOll-recurring (buildings and 
equipment)-Upto a Maximum of 
Rs. 15,000 per admission. 

(ii) Recurring-Upto a maximum of 
Rs. 2000 per admission per annum. 

The Central assistance under this 
Scheme will be outside the State Plan 
ceilings. 

The Medical Council of India have 
recommended to all Universities to 
hold quarterly M.B.B.S. examinations 
so that the failed candidates may have 
an early opportunity to qualify. 
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P_er AUoeaUoll ill Seatlaera 
States 

*5H. f Shri BisbaIl ChaDcler Seth: 
L Shri Yashpal S1qh: 

Will the Minister 01 IrrIptloD ud 
r_er be pleased to state: 

(a> whether it is a fact that a com-
mittee has been formed to co-ordinate 
power allocation to the four Southern 
States of Andhra Pradesh, Madras, 
Mysore and Kerala; 

(b) if so, what are its functions; 

<c) how far this Committee has 
been ~pproved by the Centre; and 

(d) whether tbere wilJ be any CIll)-
tral representative in the committee? 

The Minister of State ia the MiIlis-
try of Irrigation and Power (Shrl 
Alagesan): (a) The Government 01 
India are not aware of the formation 

-'of any such committee. 

(b) to (d). Do not arise. 

Allsessment of Income-tax at mkaaer 
lUG. Shri Ka.rDi Slll&'hJi: Will 

the Minister of FiIiABCe be pleased 
10 .tate: 

<a> the number of assessment easel 
dealt with and flinaliJed by the In-
come-to: 0ftIcer, at Rikaner durin, 
1960, 1961 and 11182: 

(b) the number of cases in whWb 
the as_ had lone in appeals 
against the decision ot the I.T.O'. and' 
decisions revised; and 

(e) the total amount to be re'''Jver-
ed from the aSBeSSef's by the depart-
ment on the 31st De.:ember, IP62? 

The MlaIsiet ot Flnanee (SUI 
lIorarji Desai): (a) and (b). 
-------------_._-

Yelr 
No. of 
assess-
ments 

complet-
edl 

No. of 
appeals 
filed 

-----.. -----
1,863 
2,434 
],258 

No. of 
cases in 

which 
appeals 
were suc-
cessful 

118 
79 

169 

(c) The gross demand outstanding 
on the 31st Decembe!', 1962 amounted-
to Rs. 54,65,000, 
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